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Statement

Month-wise number of Aadhaar based transacied ration cards
under NFS4 since October, 2017

S1LNo. Month/Year Number of Aadhaar based transacted ration cards (in crore)
1. October, 2017 4.16
2. November, 2017 4.39
3. December, 2017 4.46
4. January, 2018 5.03
5. February, 2018 5.01
6. March, 2013 593
7. Aprl, 2018 6.62
8 May, 2018 6.69
9. June, 2018 6.83
10, July, 2018 7.21
1. August, 2018 731
12.  September, 2018 7.25
13.  October, 2018 8.01
14, November, 2018 7.53

Proliferation of fake videos regarding safety and quality of food

*124. SHRI SUSHIL KUMAR GUPTA: Will the Minister of ELECTRONICS
AND INFORMATION TECHNOLOGY be pleased to state:

{a) whether it is a fact that the Food Safety and Standards Authority of India
has written to the Ministry expressing concern over the proliferation of fake videos
and messages on social media that spread rumour on the safety and quality of food

available in the country,
{b) 1if so, the details thereof, and

{c) whether Government has any plan to put in place any mechanism to target
such fake videos and messages so that action can be taken against people for

circulating such fake videos and messages?

THE MINISTER OF ELECTRONICS AND INFORMATION TECHNOLOGY
(SHRI RAVI SHANKAR PRASAD): (a) and (b) Yes, Sir. The Food Safety and
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Standards Authority of India (FSSAI) on 27.11.2018 has written to Ministry of
Electronics and Information Technology (MeitY) about circulation of false and
malicious videos on various social media platforms regarding the safety and quality
of food available in the country. FSSAI has requested MeitY to take up this issue
with various social media platforms to sensitize them on the large scale implications
of such false propaganda and advise them to put in place system for tracking of
messages so that such mischievous perpetrators could be brought to book and penal

action can be initiated against them.

{¢) The Information Technology (IT) Act, 2000 has provisions for removal
of objectionable online content. Section 79 of the Act provides that intermediaries
are required to disable/rfemove unlawful content on being notified by appropriate
Government or its agency. The Information Technology (Intermediary Guidelines)
Rules 2011 notified under section 79 of the IT Act require that the Intermediaries
shall observe due diligence while discharging their duties and shall inform the users
of computer resources not to host, display, upload, modify, publish, transmit, update
or share any information that is harmful, objectionable, affect minors and unlawful

in any way.

Govemment has taken several steps to target such fake videos and messages to

take action against people for circulating such fake videos and messages:—

o Ministry of Electronics and Information Technology (MeitY) took note of
media reports about spread of fake news, misinformation/disinformation
on Internet particularly using WhatsApp platform and issued a notice to
WhatsApp on 3.7.2018. In their response submitted on the same day,
WhatsApp conveyed a number of steps taken by them to address the issue

of fake news propagated using their platform.

o Ministry of Home Affairs (MHA) has issued a number of advisories which
includes advisory on untoward incidents in the name of protection of cows
dated 09.08.2016, advisory on cvber crime prevention and control dated
13.01.2018 and also an advisory on incidents of lynching by mobs in some
States fuelled by rumours of lifting/kidnapping of children dated 04.07.2018.

o MeitY and MHA as well as Police are in regular touch with various social
media platforms to effectively address the issue of removal of objectionable

content.

o MeitY through a programme, namely, Information Security Education and
Awareness (ISEA), has been highlighting the importance of following the ethics
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while using Internet and advice not to share rumours/fake news. A dedicated
website for information security awareness (https:/www infosecawareness.in)

has also been set up where a module on fake news have been provided.

o [SSAI organized a Food Safety Communication workshop on 15.12.2018 to
sensitize the media professionals on integrities of food safely ecosystem and
the right techniques of reporting related to food safety, with the objective
that media plays an important role in circulation of right facts to the masses

regarding any concerns related to the food ecosystem in our country.
Awareness and benefits of Aadhaar

*125. SHRI RITABRATA BANERIEE: Will the Minister of ELECTRONICS
AND INFORMATION TECHNOLOGY be pleased to state:

{a) the amount spent by UIDAI on information, education and communication
(IEC) activities to generate awareness and convey and benefits of Aadhaar to the
residents, the details thereof, and

{b) the corresponding list of agencies hired and the values of contracts for these

activities?

THE MINISTER OF ELECTRONICS AND INFORMATION TECHNOLOGY
(SHRI RAVI SHANKAR PRASAD): (a) and (b) An amount of ¥ 32.29 crore has
been incurred during the financial year 2018-19 (till date) on IEC activities. The

details are given in the Statement.
Statement

Details of Expenditure incurred by UIDAI on IEC (2018-19)

S1No. Name of agency Medium/Purpose Amount 1n I

1.  M/s Carat Media Services Production of one TVC on Aadhaar 619500
India Pvt. Ltd.

2. M/s Carat Media Services Telecast of TVC and scroll 80505433
India Pvt. Ltd messages on Private News Channels

3. M/s Dream Traders Production of 40 seconds on 17700
Aadhaar enrolment facility in Bank
and Post Offices

4 M/s Prachar Communica- Translation of two TVCs for re- 224200
tions Pvt. Ltd editing




